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Q1. Should provision of Regula�on 15(1) be retained or should it be removed in the Interconnec�on Regula�on
2017?

 

Comment:: Provision of Regula�on 15(1) should be on elec�ve basis, when dpo or broadcaster is not sa�sfied
with monthly subscriber report provided, one can provide the 15(1).

 

Q2. Should small DPOs be exempted from causing audit of their systems every calendar year, under Regula�on
15(1) of Interconnec�on Regula�on?

 

Comment: Small DPOs can be exempted below 5000 subscriber universe, also they can go for 15(1) for every
three year basis.

 

 

--
Vishal Singh
Director: Distribution & Channel Development

Sky Nexus Entertainment Pvt. Ltd.
Mobile: 7570807095
Website:www.skynexus.in email:skynexusdigital@gmail.com
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